Title: Requests the Minister of Information and Broadcasting and Communications to make a statement on the
present position and settle the issue of strike by Postal Employees.

12.39 hrs.
MR. CHAIRMAN : Shrimati Geeta Mukherjee. You wanted to raise the issue of Postal strike.

SHRIMATI GEETA MUKHERJEE (PANSKURA): Yes; and I believe it should be the concern of the whole
House and not only of me. Six lakh postal employees are on strike for so many days and the whole postal
communication is in disarray. Even then, unfortunately, the Government is standing on a prestige point and not
calling the leaders of the employees to discuss and thereby settle the issue. As I understand, if the Government
calls them it can be settled. I am charging them that by their insistence and arrogance of not calling them the
whole country is being held to ransom.

So, 1t is not a question of some Government bureaucrats calling them. Why should not the Minister call them?
Let the Prime Minister intervene. We want the strike to be called of in favour of the employees as quickly as
possible.

MR. CHAIRMAN: Shri V.V. Raghavan's is the next name.

SHRI BASU DEB ACHARIA : I have also given a notice on this.

MR. CHAIRMAN: Do you not want them to be called? All right, you speak.
... (Interruptions)

SHRI BASU DEB ACHARIA: Today 1s the seventh day of the postal employees' strike. More than six lakh
postal employees have gone on strike. Postal services in our country have been totally paralysed and the
Government is sitting on the matter. They have not taken any action so far.

Yesterday, I met the hon. Prime Minister. The hon. Minister of Finance was also there. I requested the hon.
Prime Minister to intervene in the matter. (Interruptions).

MR. CHAIRMAN : Shri Basu Deb Acharia, this matter has come here time and again. The Government has also
replied. What is new matter that you are stressing?

... (Interruptions)
SHRI BASU DEB ACHARIA : Sir, | am coming to the new matter. (Interruptions).

MR. CHAIRMAN: Shri Premachandran, do you not want other names to be called? I have called Shri Basu Deb
Acharia. Why are you interrupting? He 1s capable of defending himself.

... (Interruptions)

SHRI BASU DEB ACHARIA : Justice Talwar Committee was appointed in 1994 and it has given its report in
April, 1997. However, no action has been taken by the Government on that. (Interruptions). The extra
departmental employees are like bonded labourers. They have no pay scales. They are not getting any pension or
gratuity.

The Standing Committee on Communications had also recommended and asked the Government to negotiate
with the representatives of the unions and settle the issue.

I urge upon the Government to settle the 1ssue immediately so that the normal situation is created in the country.
(Interruptions).



">SHRI SOMNATH CHATTERJEE (BOLPUR): The hon. Minister should respond. This is a very important
issue. (Interruptions).

MR. CHAIRMAN: Will you hear me? Will you resume your seat? I am on my legs. Shri Radhakrishnan, please
resume your seat. I am standing. | am on my legs.

... (Interruptions)
MR. CHAIRMAN: Please resume your seat. Shri Swain, please resume your seat.
... (Interruptions)

SHRI SOMNATH CHATTERJEE: My humble submission is that this is not a routine matter. We want the hon.
Minister of Parliamentary Affairs to respond on this. (Interruptions).

MR. CHAIRMAN: I have called Shri V.V. Raghavan. Shri Raghavan, do you want to say anything?

... (Interruptions)

MR. CHAIRMAN That is what I am asking you. I had called somebody and you stood up and started saying.
... (Interruptions)

MR. CHAIRMAN: That is what I am asking. What i1s going on in this House? Nobody is prepared to hear.

... (Interruptions)

MR. CHAIRMAN: You are taking such a serious matter lightly.

... (Interruptions)

MR. CHAIRMAN: That is the trouble. You do not want to listen. Everybody stand up. Can I handle everybody?
... (Interruptions)

">PROF. P.J. KURIEN We also want to say something in this matter. This is a matter concerning the entire
House. Six lakh workers are on strike. All the communication facilities are in doldrums. Therefore, this is an

important matter. We also want to express our views. I have only to say why the Government is sticking to
prestige. Why do they not directly ....(Interruptions)

it et st (TETg): wumafa o, o off st = @€

PROF. P.J. KURIEN Sir, not only this side, that side also should be concerned. It should be the concern of every
hon. Member. ....(Interruptions)

MR. CHAIRMAN: I will call the Minister. That is all.
PROF. P.J. KURIEN Because the communication system is paralysed. ....(Interruptions)

SHRI P.C. THOMAS (MUVATTUPUZHA): Sir, before the Minister's reply, you have called me. ....
(Interruptions)

MR. CHAIRMAN: I call the Minister.

Il>
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Interruptions)

SHRI P.C. THOMAS We do not want to hear the Parliamentary Affairs Minister. We want to hear the concerned
Minister, ....(Interruptions)

SHRI V.V. RAGHAVAN (TRICHUR): One section of the people are suffering. ....(Interruptions) They are
deprived of every facility. ....(Interruptions)

MR. CHAIRMAN: What is going on in this House? Can anybody stand up and say whatever he feels?
... (Interruptions)

MR. CHAIRMAN: You do not. Nobody listens to the Chair. There is no order in this House. I wanted that
everyone should give his view point. Shri Basu Deb Acharia just gave a speech and all of you are again standing
up together. The Minister wants to react. How could I conduct this House?

... (Interruptions)
SHRI AJAY CHAKRABORTY (BASIRHAT): You called his name. ....(Interruptions)

SHRI V.V. RAGHAVAN Mr. Chairman, Sir, the extra-departmental postal employees are a shame on all of us
because they have no facility.

MR. CHAIRMAN: Do you want to Government to react?
SHRI V.V. RAGHAVAN Yes.

MR. CHAIRMAN: You sit down.

... (Interruptions)

MR. CHAIRMAN: Prof. Kurien.

... (Interruptions)

MR. CHAIRMAN: He is to complete.

... (Interruptions)

MR. CHAIRMAN: I will come back to you.

... (Interruptions)
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I want to say that this is a problem which should concern every Member of this House and not only Members on
side side. All of us on this side feel and I am sure that they, on the other side, also feel that this problem should



be settled immediately. The entire communication system has collapsed. We are sorry that the Government takes
it as a prestige issue. I would request the Government not to consider it as a prestige issue and start negotiations
with the striking employees and try to settle it because this is in the national interest.

Secondly, the demands of the striking employees are genuine. If not all, some of their demands are very genuine,
including that of ED workers. ....(Interruptions) This House some time back had unanimously recommended that
something should be done in the case of ....

SHRI SOMNATH CHATTERIJEE : The Standing Committee also unanimously recommended.

PROF. P.J. KURIEN : The Standing Committee also unanimously recommended. So, I request the Government
to please leave the prestige and do something. Now, I request the Government to come forward with a solution.
The matter should be settled at the earliest.

MR. CHAIRMAN: Shri P.C. Thomas, you speak just one sentence.
... (Interruptions)

MR. CHAIRMAN: I will come back to you.

... (Interruptions)

MR. CHAIRMAN: Let me hear him.

... (Interruptions)

">SHRI P.C. THOMAS Mr. Chairman, Sir, the Government should remember that the strike of the postal
employees has hit the postal services in the country very badly. The Government, in its first Budget itself, has
increased the postal tariff to a large extent. Now, the people are not getting the postal services for quite a number
of days. The students are not getting their interview cards in time and as a result they are not getting their
admissions in time. The postal strike has affected the job seekers also very seriously and it has affected the
whole of India.

Sir, the Extra Departmental employees have been praying for their demands for quite a long time now and the
Government knows very well that the leaders who are now sitting in the Treasury Benches have been taking up
this cause when they were in the Opposition.

MR. CHAIRMAN: Shri Thomas, please wind up. You cannot make a speech.
SHRI P.C. THOMAS Sir, I am concluding.

Sir, the Prime Minister should come to the House and assure us that something would be done to settle the
matter immediately, so that the strike 1s called off.
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MR. CHAIRMAN: [ have called him.
... (Interruptions)
MR. CHAIRMAN: Do you want to enforce your judgement on me?

... (Interruptions)



MR. CHAIRMAN: I will come back to you.
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... (Interruptions)

MR. CHAIRMAN: I have given the floor to him. Please resume your seat.
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... (Interruptions)

MR. CHAIRMAN: You are a senior leader. Do not waste the time of the House like this. I am sorry to say this.
... (Interruptions)

MR. CHAIRMAN: Will you resume your seat Shri Gopalan?

... (Interruptions)

">SHRI TAPAN SIKDAR (DUMDUM): Mr. Chairman, Sir, I agree that it is an acute problem of the country
and there is no doubt about it. But the question is: who has created this problem? (Interruptions) They have



made the trade union activities as a business and it is nothing but a profitable business without capital.
(Interruptions)

MR. CHAIRMAN: Thank you. Please resume your seat. Shri Virendra Singh.
... (Interruptions)

MR. CHAIRMAN: I have called Shri1 Virendra Singh. Please resume your seat.
... (Interruptions)

MR. CHAIRMAN: Shri Basu Deb Acharia, will you please resume your seat?
... (Interruptions)

MR. CHAIRMAN: Shri Radhakrishnan, please resume your seat. Your name is there in the list.
... (Interruptions)

MR. CHAIRMAN: Please resume your seat.

... (Interruptions)

MR. CHAIRMAN: Dr. Asim Bala, please resume your seat.

... (Interruptions)
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MR. CHAIRMAN: You are supposed to sit when I stand here.

... (Interruptions)
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MR. CHAIRMAN: Shri Varkala Radhakrishnan, you were the Speaker of the State Assembly. When I am
talking to him, you are standing up. This is not the way to deal with the Chair.

... (Interruptions)

MR. CHAIRMAN: Shri Virendra Singh, the Government wants to react on this issue. If you want to speak on
another issue, you can speak after the Minister's reaction.

... (Interruptions)
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... (FF4M)

SHRI N.K. PREMCHANDRAN (QUILON): Your Minister has already declared that this is a politically
motivated strike. Do you agree with that?... (Interruptions).

MR. CHAIRMAN: Shri Premchandran, please do not discuss it between you and the other Member.
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*Expunged as ordered by the Chair.
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13.00 hrs.
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SHRI AJAY CHAKRABORTY (BASIRHAT): Sir, the Minister has left the House, and he is trying to divert the
1ssue.

SHRI SOMNATH CHATTERIEE : The Minister has left the House without your permission. It is disrespecting
the Chair. What is this? ... (Interruptions)

">SHRI VARKALA RADHAKRISHNAN (CHIRAYINKIL): Sir, I am not receiving any letter from my
constituency. I think, this is the position with everybody. ... (Interruptions)

MR. CHAIRMAN : Shri Virendra Singh, you had your say. Now, let him speak.

SHRI VARKALA RADHAKRISHNAN : We are not receiving any communication for the last six or seven
days. The Government is boasting that they have made some skeletal arrangements. (Interruptions) When I am
speaking, how can he interrupt?

SHRI MADHUKAR SIRPOTDAR (MUMBAI NORTH-WEST): When the postal employees are on strike, Shri
Radhakrishnan says that he is not receiving letters.

MR. CHAIRMAN: Let him say whatever he wants to say. If it is unparliamentary, I will ask him to withdraw it.
Otherwise, let it be there.

... (Interruptions)

SHRI MADHUKAR SIRPOTDAR : He is receiving letters from his constituency. I am not interrupting him, but
this 1s a point of information.

MR. CHAIRMAN: Shri Sirpotdar, let me hear Shri Radhakrishnan. Please be brief, Shri Radhakrishnan.



SHRI VARKALA RADHAKRISHNAN : It is a false statement. There is no skeletal service or any such
arrangement. The entire system is paralysed. We are not receiving any letters at all.

MR. CHAIRMAN: What do you want the Government to do?

SHRI VARKALA RADHAKRISHNAN : The Prime Minister should intervene and see that the matters are
settled. The extra-departmental staff are being treated as slaves. In India, there is still slavery, though we boast
that we have abolished this slavery system. Unfortunately, in India, the system of slavery is maintained in the
Postal Department. The Fundamental Rights are denied to them. We are speaking about one-third reservations
for women, but the extra-departmental staff are denied even the barest necessities of life. That is the position. So,
I request the hon. Prime Minister to intervene immediately and settle the matter. Otherwise, the nation would be
paralysed.

">SHRI K. KARUNAKARAN (THIRUVANANTHAPURAM): | want to make one suggestion.
MR. CHAIRMAN: We had enough discussion on this. Let us hear the Minister now.

SHRI K. KARUNAKARAN The Government had taken an anti-worker attitude. It is a conservative approach
and that attitude should be changed. They should call them and try to settle the issue.

MR. CHAIRMAN: Let us hear the Minister now.

SHRI MOTILAL VORA (RAINANDGAON): The strike is being taken very casually by the Government. For
the last six days, we are not getting any letters. What is the Government doing?

MR. CHAIRMAN: Voraji, the Minister has come from the other House and she is making a statement.

... (ZF4M)
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MR. CHAIRMAN: I do not like any running commentary. Let us hear the Minister.
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... (CHTUH)

MR. CHAIRMAN The hon. Minister is speaking and all of you have raised in your seats. That is not fair.
... (Interruptions)

MR. CHAIRMAN : Major General Bhuvan Chandra, AVSM Khanduri, please go to your seat.

... (Interruptions)

MR. CHAIRMAN : [ am persuading you to resume your seats.

... (Interruptions)

MR. CHAIRMAN : Nothing will go on record.

(Interruptions) *

*Not Recorded.
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MR. CHAIRMAN Interruptions from Ministers are also not allowed!
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SHRI SOMNATH CHATTERJEE What is the present position? What is your stand? Please tell us about that...
(Interruptions)

MR. CHAIRMAN: Shri Somnath Chatterjee, let her finish.
... (Interruptions)

SHRI SOMNATH CHATTERIJEE I am requesting her to yield for a minute...(Interruptions) Sushma ji, are you
not yielding?...(Interruptions) If she is yielding for a minute, how are you objecting to it? There is a procedure
for parliamentary behaviour. I am requesting the Minister to yield for a second. Would you?

SHRIMATI SUSHMA SWARAUI: Yes, I will.

SHRI SOMNATH CHATTERIJEE That is what I am requesting you ...(Interruptions)
SHRIMATI SUSHMA SWARAJ: I can yield...(Interruptions)

SHRI SOMNATH CHATTERIJEE : She 1s yielding...(Interruptions)

MR. CHAIRMAN : There is a parliamentary convention. She 1s yielding.

... (Interruptions)

SHRI SOMNATH CHATTERIEE Sir, it is very kind of her that she is yielding...(Interruptions)



SHRIMATI SUSHMA SWARAJ: Shri Somnathji, I ever yield to you. There is no problem.

SHRI SOMNATH CHATTERIJEE But you are not yielding to my reasonable demands. Sir, she is apparently
trying to give an impression that she is sympathetic and there is only the procedural dealy. According to her, the
unions did not wait to give her time to overcome the procedural matter...(Interruptions)

ST GO WS AT T3 U J1 ST G HEt I |

THE MINISTER OF STATE OF THE MINISTRY OF HEALTH AND FAMILY WELFARE (SHRI DALIT
EZHILMALALI): You are infering...(Interruptions)

SHRI SOMNATH CHATTERIJEE : She is trying to say that the strike is politically motivated. That is what [ am
trying to say...(Interruptions)
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MR. CHAIRMAN: She is quite capable of defending herself.
... (Interruptions)

SHRI DALIT EZHILMALAI: Now the cat is out of the bag...(Interruptions)
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. 5. B ;o 3o & siferd & sma @ S awd €2

MR. CHAIRMAN: No running commentary please. She is coming to the end of her speech.

... (Interruptions)
SiTTrelt orHT R ¢ 3T qE g At Ao | 93 g AEt A 9w €2

MR. CHAIRMAN: This is not a Question Hour. She is making a statement about the present position.

... (Interruptions)
et oA @R o A ot Sgmrn & s e F @ At ok @ @ A 2
[T TEIST : SRt S e &, Hied |

PROF. P.J. KURIEN : You are giving history. Please respond to our demands...(Interruptions)



MR. CHAIRMAN: Let her speak.

... (Interruptions)

PROF. P.J. KURIEN : Are you speaking relevant things? You respond to our demands...(Interruptions)
SHRIMATI SUSHMA SWARAJ: The whole history is relevant...(Interruptions)

PROF. P.J. KURIEN : [ am not saying that it 1s irrelevant. But please respond to our demands...(Interruptions)

SHRIMATI SUSHMA SWARAJ: You listen to relevant things...(Interruptions)
it | STy (Fershel Se-UfYEH) : WHTIr HIA H1 AH 3T WA At [T @

(Interruptions)*
MR. CHAIRMAN: All those comments will be expunged.

... (Interruptions)

*Not Recorded.

Sl GOHT W ¥ HiE qRotde Q) &7 s@H 78t S W E | ot 98 $ @ oAt i 50 St veen arem o fw wunt few, amwert sk
STEAAT ® HRUT FSAT Al B T8 o8 H Heue¥ue FX Wl € | U TSR a=a1 2§ o § geuefowe € | 7 usht samn amedt & 6 §
aRTE qt ggare g T | d 34 f&F 3.00 T AT FHi g

st et aeter (miet) : ama smow 3t arde w o W)

Sl AT T e W I UEE WA TE? ] ARIG F AT o HEl el off | IR ST AU T H A G AR o qH Gort o) St
TEed €, o G| G € At iR SR SR @ ol @ A W1A 1 USe wIsd | A I A U | A 96T St | A at T8l W -0
AT aeht 1w aE e | 2 @ e @R At A g A

[t 9E1eT : 3 TR Ft TEH @t qfvhet 21
gierelt T aRte | HEfT TEleE, Tl ® WY 79 oRE  HIER H1 e oRiel TEl 2|

MR. CHAIRMAN: She was 1n the other House. The House wanted her to make a statement. She came. She
should be heard.

... (Interruptions)

MR. CHAIRMAN: She will not yield. That is not fair.

... (Interruptions)

SHRI BASU DEB ACHARIA (BANKURA): This shows how arrogant she is! ...(Interruptions)
MR. CHAIRMAN: No running commentary please.

... (Interruptions)



el AT TR : F AT WHS WA B A AT A BT AT 22

.. (FFFE)

MR. CHAIRMAN : Do you not want to hear her?

... (Interruptions)

MR. CHAIRMAN: Then why do you object to her speaking?

SHRI N.K. PREMCHANDRAN (QUILON): Sir, how can she say that "if you want to listen you listen otherwise
go out?"... (Interruptions)

st sifeener gfear (sngen) : eno w5 welea @ %2 f& @t At L. (FEyE)

MR. CHAIRMAN: Madam, please resume your seat. [ am on my legs.

... (Interruptions)

SHRI N.K. PREMCHANDRAN : Sir, we are here to participate in the discussion... (Interruptions)
MR. CHAIRMAN: Shri Premchandran, this is not the way. Please be seated.

... (Interruptions)

MR. CHAIRMAN: Shri Radhakrishnan, please hear her.

... (Interruptions)
st Hiciener SR : gaafa s, foie faer o smer &t e gufee W T FE Sar @ E

.. (FEYF)
MR. CHAIRMAN: Shri Vaiko, please be seated.

... (Interruptions)

Sl AT TR - GOt S, TE TEd Tord 91 €1 R @ FIE off FHAvS 30 o 9% FHUE T 22
... (=g4m)

[uTUta TEIET 3T F T THUeIvE €2

.. (=FYE)

sirerelt oraT TR ¢ 39 %E W©@ ¢ 6 @ o @t #1 g wed €t A et

.. (CEYT)
MR. CHAIRMAN: If you have the right to speak, she also has got the right to speak as a Minister.

... (Interruptions)



SHRI TARIT BARAN TOPDAR (BARRACKPORE): Sir, the Minister is provoking unlike a Minister...
(Interruptions)

FHTT Helgd : Tar «f, 39 afsd |

... (Interruptions)

MR. CHAIRMAN: Like every Member, the Minister has also got the right to speak as long as it 1s not
unparliamentary.

... (Interruptions)

SHRI TARIT BARAN TOPDAR : Let her confine to the subject... (Interruptions)
SHRI SOMNATH CHATTERIJEE : Let us hear her... (Interruptions)

MR. CHAIRMAN: If you do not want to listen to her, we will end up the discussion.
... (Interruptions)

MR. CHAIRMAN: Yes, Shrimati Sushma Swaraj, please continue.
SiAet AT W . AT S, § wE @ oA fF ] aRE wt o wes @ e, 59 G oo

... (CHEUH)

3R &t T At RT3 FE

oo (SHIUH)

MR. CHAIRMAN: If you are not interested, we will adjourn the House and go for lunch.

... (Interruptions)

sfierelt oA Tt : S 21 oy vee & S

MR. CHAIRMAN: No, no. We can do that if they do not want to hear.
it gerran Tog e (Feer) 9 at qoenT 9 ® € | S 96 g9 ©@ € I B |

.. (SHEIHE)

MR. CHAIRMAN: Order, please. Yes, Madam.
Sl JOHT TR gt S, § w5 WA i aRE st 1@ReE ® uee @ KA R dE et 31 gitas $ g ok s 6

.. (ZHTYT)
1 Fie] 2 AT AR At S, TE at @ o 8 &g 2. (
Interruptions)

MR. CHAIRMAN: The House stands adjourned to meet again at 2.30 p.m.



13.25 hrs

The Lok Sabha then adjourned till thirty minutes

past Fourteen of the Clock.

14.33 hrs

The Lok Sabha re-assembled at thirty-three minutes

past Fourteen of the Clock.

(Shri Beni Prasad Verma in the Chair)

SHRI BASU DEB ACHARIA (BANKURA): You are a former Communications Minister, Sir.

SHRI SOMNATH CHATTERIJEE (BOLPUR): Just before the recess, the hon. Minister for Communications
was making a statement. So far as I have understood it, her statement was not completed. Some questions were
raised. She somewhat expressed her annoyance. But now I do not find her here. What has happened to her
statement? Will that remain incomplete? Is it the way to treat the House?

TOE FTE w3 qer g waAt (sft weA et guAn): wemta o, ¥189 #1 U a=9-uE 2| 39 wny ey uftfefa & gamfa ot 3 gew
uEsH e

Mg F SRt SR | Wt St g @ foe dar e 4, st ar-eR 2w @

... (=FFYM)
# @it St Y e I €
... (TaYF)

SHRI SOMNATH CHATTERIJEE (BOLPUR): ... (Interruptions) This is how the House is being treated. ...
(Interruptions)

[ufd 7EIE : WAt St SR ] W@ € el ddyEs ! A A
... (ZF4)
2l g AT G AT B 91 ot G Afor |

... (IR
MR. CHAIRMAN: The hon. Minister is replying.
... (Interruptions)

SHRI BASU DEB ACHARIA : Sir, no business other than the statement by the hon. Minister of
Communications can be taken up now.

... (==gF)



[t 7Elgg : 5wt o 9ot @ €, wee 9 S gA AT L. (SFEE)

SHRI SOMNATH CHATTERIJEE : The statement began by the gracious, charming Sushmaji cannot be
continued by Shri Khurana.

[HIfd 7eigg : T3t S SR 37 & 6w =2 gu €, ust 3% AT Aifen |

SHRI SOMNATH CHATTERIJEE : Is this the way the Government should treat this House? She began making
her statement and there might have been some interjections. (Interruptions)

st HEA wTe G Wufd TEied, 39 g9d SRt e # wfe o 9ieg 3 A TEé g 9wd o wuien wiet aed 3 S i e |
B3 TS F f&am)

... (=EgE)

SHRI BASU DEB ACHARIA (BANKURA): The House should not be treated like this. You adjourn the House
till the Minister of Communications comes here.

[T TR : FOAT GH FEAE G 38 S0 | HA S o e E

SHRI A.C. JOS (MUKUNDAPURAM): We are anxiously waiting for you.

THE MINISTER OF INFORMATION AND BROADCASTING AND MINISTER OF COMMUNICATIONS
(SHRIMATI SUSHMA SWARALJ): I am very happy that hon. Members are anxiously waiting for me. It is a
privilege for me to speak before you.

ot vy TS S rest-erst | sifere
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Fhd AT fF THER & FT @ R, T A 99 SR, FIRTEA F B BT @ € AR T8 Gha 7 99 ¢ AR 7T Get ¢ Wi amq s &
for st 23R # e e Fa2t &t fawiier an 78 off | Faar, )}]v TF AT KT H TWHR W 3T T 5t Har W 4, F o
Tgi et sifusry # |

|afa wElR : w fars w A T am

siielt oA e ¥ ot aan @ € oa aeer i ot dt 3T i a9 o e A e W@ ¥ R0 i weet At @t s
... ()

st SRS =T : too &7 T, o At 20) &= # MW

il GomT W 9fe o) & O #ife iR s 9= wifee | et ok fadsr # S | at 200 fam @ wamer T gter 21



sft SRS ATEE : qE HATG IS U TE AT el 2 | AT THH Aoal § et F M| et A9 sfererw & e swoenm)

sl o T st gt ® fou wiwan & g @ @ § fE e @ TeEt a@ oo KA & T wwa ger 1 3R 22 et @ T/
& ot FX 5| T ge 7 gpe & {6 59 9 A W@ § A 36 UER dh § Sy I W@ § | 5l a@ S H 6are 8, § aaE
Wt & ff o wfee ® T W 9 v @

IR FH T 79 few ot 571 @ € fF 7an wt F9 @ F9 T g | AT § 9 F R g @ 76 W aHYE ® T 5 ¥
ot gT & 3R =ed € fF o &, 9 9R WEH ® i, & TWE & Al 9ed € (% 9 THYE 8, WrEa] .8 $I gE H gHE e, at
T T FEE | Il HiE 6 FHar! goder araq #:2 |

.. (FHEYT)
amg W wy Afsd | F HHT w WL

... (FEEYE)

[yt Sft, 3T deTe= € | T qd FuR T5 € | Fei a6 v A §938 € S it 7 Fet WER § @ € 91 WER Fit g 3 @ € G
TEAE % AR | Ao 21 AR FeT o1 7 A $E TR wfeHe At s o

... (cTaU)
T FerER HHet H R fawiedt s 3w €

... (=3aur)
[T Helgd 9 3@ & |
il guar e § gEfey #E W)

oo (TFHEE)

# e 7 HIA €|

oo (FEYT)

3T 79 HA & HF-HH 7R Ao 43|

.. (CEYT)

ot SRS AT : 3T GEA off T §F ot

... (FFaEr)

TSATE I gAY %A i fEa o ok geAe @ g ot L. (FFEuE)
sl o TR aREE o, | ¥ ST BT TE E o T A W R E

.. (SHEYT)
ToTT et 3R forgra oma &, oma wRA a1t gt fAheiT | .. (HEEM) ST ® S Hi @A g Y TER F ST B |

... (STaYF)



st TR A : ¥ AUl T #X W@ T

.. (TIYT)

TWHR § et FT @ ¢ ST 3T G T W e
. (TEHM)

siirelt o TR § st e #Y W@ E

.. (STEHT)

R AT 2

PROF. P.J. KURIEN (MAVELIKARA): You are in the Government. We are not in the Government.
it TRT O : FH WHERX § FAA FL @8 |

... (ZF4M)

FHRY 37dieT T AT §IAT?

.. (FFFTEH)

sirmelt oA @R F = at @)

... (=FauE)
UHT et T W1 ¥E ATE ¢ amw R Ay Afed | qua #1 g e @ fau o R |y afsd
... (==auE)

T THH T g ® F2e ot o € iR 2.2t w1 32 oft st €1 i1 A 7 O T 911 ST T A WHR ° W@ ¢ gEterd
amg Ry A2

... (FFYM)

# 433 H TR §, 61 HA B o daR € wifes ama arft g | vt A &6 S &t 5t < 81 @1 2, 3TH Tord 39 g AMud o
AR guR {3t B WY ASH BT g (BT |

SHRI SOMNATH CHATTERIJEE : Sir, this is nothing but a politically motivated reply by the Minister to a vital
1ssue concerning the entire nation. ... (Interruptions) I am sorry to say that the Government's attitude 1s totally
politically motivated. She has declared a war on the workers. We cannot accept this statement. ... (Interruptions)
We demand that the Government should start the dialogue and find out a solution. ... (Interruptions) Her
intransigence is politically motivated. We charge that it is a politically motivated reply. ... (Interruptions) She
found a political motive behind the agitation of the workers. We charge that her statement is politically
motivated. We charge that her intransigence is politically motivated. We wish to record our protest and we are
walking out of this House. ... (Interruptions)

14.43 hrs

(At this stage, Shr1 Somnath Chatterjee and some other



hon. Members left the House.)

... (Interruptions)

PROF. P.J. KURIEN : Sir, the attitude of the Government is very callous. ... (Interruptions) The Government's
attitude is anti-working class. ... (Interruptions) We protest against this and we are also walking out of the House.
... (Interruptions)

14.43 hrs

(At this stage, Shri P.J. Kurien and some other

hon. Members left the House.)

... (Interruptions)

SHRI PRAMOTHES MUKHERIJEE (BERHAMPORE) (WB): Sir, in protest against the attitude of the
Government, we are also walking out of the House.

... (Interruptions)
14.44 hrs
(At this stage, Shri Pramothes Mukherjee and some other

hon. Members left the House.)

Il}
ot #ie= fae (Fafan): gamfa sit. 98 TTER S=3a ® 9™
... (=g4m)
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.. (FEYT)
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14.44 hrs.

TH 9 g @ fedfa J ‘T 9 o g weeEl e

(At this stage, Shri Mohan Singh and some other hon. Members left the House.)
st Tearer v foE (Semmet): qurafa Sft, SHR HY e $ iy | g9 ot awhese w3 ¥

14.45 hrs.



UF W B i fEfa § ‘a9 o e el e

(At this stage, Shri Raghuvans Prasad Singh and some other Hon. Members left the House)



